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MINISTRY OF INDUSTRIAL DEVELOPMENT
NOTIFICATION
Nego Delhi, the 26th  Augnst 1972

S. 0. 566(B).—In cxercise of the powers conferred by sub-section (3) of section 74 of the
Patents Act, 1970 (39 of 1970), the Central Goverrunent herchy cstablishes, with effect from
the 8th day of Scptember, 1972, hranch offices of the patent officc at Bombay and Madras,
and also specifics the territarial hmits wirhin which cack of the sald offices of the patent office
shall excrejse its functions under the said Act, as tollows——

Branich office of the patent office The States of Gujarar, Madhya Pradesh and Maha-
at Bombav. rashira and the Union territories of Goa, Daman
and Diu and Dadra and Nagar Haveli,

Branch officc of the patenr office "T'he States of Andhra Pradesh, IC=rala, Mysore and
at Madras. T"amil Nadu and the Union territories of Laccadive.
Miricoy and Amindivi Islavds aud Pondicherry,

[No. 33(35)-SP&I)/71.]
R K. TALWAR, TJt. ¢ ecy.
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